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Employment in Heavy Electricals (India) 
Ltd., Bhopal

2596, SHRI RANA BAHADUR 
STNGH : Will the Minister of INDUS-
TRIAL DEVELOPMFNT be pleased to 
state :

(a) whether Government are aware 
that many persons belonging to States other 
than Mailhya Pradesh are getting employ­
ment in the Heavy Electricals (India) Ltd , 
Bhopal, on the plea that their relations are 
residing in Madhya Pradesh ; and

(b) if so, the reaction of Government 
thereto ?

THE DEPUTY MINISTFR IN THE 
MINISTRY OP INDUSTRIAL DEVELOP­
MENT (SHRI SIDDHESHWAR PRA­
SAD) • (a) and (b). Employment of per­
sonnel in the Heavy Electricals (India) Ltd., 
Bhopal, is in accordance with the policy 
laid down by the Government for recruit­
ment for recruitment in the public sector 
undertakings As per this policy, preference 
is given to the local residents for appoint­
ment to posts of technical and scientific 
nature carrying a basic pay of less than 
Rs. 210/- as also non-technical and non- 
scientific posts carrying basic salary upto 
Rs. 500/- p. m. which are notified to the 
local employment exchange. While no 
preference is given to employment in HEIL, 
Bhopal, of persons belonging to States 
other than Madhya Pradesh on the plea that 
their relations are in Madhya Pradesh, it is 
not unlikely that persons belonging to  States 
other than Madhya Pradesh may get them­
selves registered with the local employment 
exchange by giving the local address of their 
relations, etc. and such persons, though 
belonging to States other than Madhya 
Pradesh, when sponsored by tbe Employment 
exchange could not have been barred from 
getting employed in the HB1L, Bhopal. 
Besides, where the local employment 
exchange is unable to sponsor suitable 
candidates and a noa-availability certificate

is issued by them the posts are advertised 
in important newspapers, both in Fnglish 
and Hindi within the Stite of Madhya 
Pradesh. I may, however, state that in 
order to determine criteria for permanent 
domicile of Madhya Pradesh, the State 
Government have since issued certain 
instructions to District authorities regarding 
the issue of certificates of domicile. Candi­
dates seeking employment in HEIL, Bhopal, 
for posts carrying a salary of less than 
Rs 500/- and Rs 210/- p m as stated 
above, are now required to produce a per­
manent/domicile resident certificate from 
Madhya Pradesh before they are offered 
employment in HEIL, Bhopal.
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Removal of Unemployment during Fifth 
Five Year Plan

2598. SHRI R. S. PANDEY : Will 
the Minister of PLANNING be pleased to 
state :

(a) whether any novel features regarding
employment will be made in the Fifth Plan 
to remove the problem of unemployment • 
and *

(b) if «o, an outline thereof ?




